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COMMITTFE ON PETITIONS
MINUTES

MR. SPEAKER- Now, item WNo. 12
Shri A P Sharma. He is absent. Then,
Shri Ishaque Sambhali  He n  alwo
absent.

SHRI K. & CHAVDA  (Paian). |

am also a Member of that commitiee
So, J cun Wy it on the Tabls of the
House.

MR, SPEAKER: Let him first ex.
press his regret that the other two Mem-
bers are absent and then say that on be-
haif of those absent Mcombers, he n lay-
ing it o the Table of the House.

AN HON. MEMBER: Shri kshaque
Sambhali has just com: to the House.

SHRI ISHAQUE SAMBHALI (Am-
roha); 1 apologise {or my absence

I Beg to lay on the Table the Minutes
of the Twenty-second to Thirticth Sittings
of the Committee on Patitions.

]

MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have to report the
{ollowing messages received from the Se-
cretary of Rajya Sabha — 1

i) “In accordance with the provision>
of Rule 127 of the Rules of Procedure
and Conduct of Business in the Rajya
Sabha, 1 am directed to inform the Lok
Subha that the Rajys Sabba, at its git-
timg held on the 3nd September, 1973,
agreed without any amendment so the
Reserve Bank of India (Amendment)
Bill, 1973 which was passed by the
1ok Sabha at itg sitting held on the 27th
August, 1973."

(i) “In accordance with the provisions
of Rule 127 of the Rules of Prace-
dure and Conduct of Business in the
Rajya Sabha, 1 am directed to inform
the Lok Subha that the Rajya Sabhe,
at its sitting held on the 3rd Sepiem-
ber, 1973, agreed without any amend-
ment to the Foreign Exchange Regula-
tion Bill, 1973, which was passed by
the Lok Sabha at its sitting heid on the
27th August, 1973

(ili) “In accordance with the prowisions
of Rule 127 of the Rules of Procedure
and Conduct of Business in the Rajys
Sabha, I wm directed to inform the Yok



